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O R D E R (ORAL)

Shri Justice Ashok Agarwal:-

Present OA has been filed at an interlocutory

stage when merely a chargesheet has been served upon

the applicant in disciplinary proceedings initiated

against him. We are not inclined to interfere at this

interlocutory stage. No interference is called for

merely on the ground that some writ petition has been

filed by applicant's wife in the Delhi High Court.

/as/

Present OA, in the circumstances, is summarily

rejected.
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